41 TEM NO. 102( MM COURT NO 5 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 1794 OF 2008
LAL BAHADUR & ORS. Appel lant (s)
VERSUS

STATE(NCT OF DELHI) Respondent ( s)

Date: 30/11/2011 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Appellant(s) M. V.K Sidharthan, Adv.

For Respondent (s) M. P.K Dey, Adv. (Mentioned by)
Ms. Sadhna Sandhu, Adv.
Ms Anil Katiyar, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Six weeks’ time is granted to file additional
docunents. List thereafter.

[ Madhu Bal a] [ Suman Wadhwa]
Sr. PA Court Master



